47 Written Answers

Inde-Polish Trade Agreement

*18, SHRI GHOUSE MOHIUDDIN
SHETKH: Will the Minister of TOM-
MERCE be bleased to state:

(a) whether it ig a fact that an
Indo.Polish trade agreement hag been
signed im January, 1981; ang

(b) if so, what are the details in
this reard?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) Yes,
Sir,

(b) The Trade and Paymentg Agree-
ment-envigages the continuance of the
bilateral trade in Indian rupees. The
Agreement is valid for a period of five
years ending 31st December, 1985,

Development of tourism in the
Lakshadweep Islands

*19 SHRI NARSINGH NARAIN
PANDEY: Will the Minister of
TOURISM AND CIVIL. AVIATION
be pleased to state:

(a) whether there is any proposal
under Government's consideration to
develop tourism in the Lakshadweep
Islands specially jn Kavaratti and
Minicoy Islandg; if so, what are the
detailg thereof; and

{b) whether any survey for the
purpose wag conducted there taking
into consideration, all aspects of the
problemg of this area; if so, what ig
Government’s reaction in thig regard?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A P.
SHARMA}: (a) During the Five
Year Plan 1980—85 the Department
has, subject to availability of funds,
proposed the purchase of a 45-seater
motor launch for the operation of in-
ter-island cruises,

{b) A survey was undertaken
jomtly by the Central Department of
Tourism and Air-India in 1973 for
assessing the tourism potential of the
Lakshadweep Islands, As a result,
entry restrictions to one of the
islands, namely the Bangaram Island,
were relaxed for introducing tourism.
16 cottages (32 beds) have been cons-
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tructed on thig island by the Hotel
Corporation of India. These have
been leased out to the Travel Corpo-
ration of India, an approved travel
agency, which ig promoting tourism
to the Bangaram Island.

Price situation in the country

¥*20. SHRI SYED AHMAD
HASHMI: Will the Minister of
FINANCE be pleased to state:

(a) what is the present price situ-
ation in the country as compared to
that during the last twyg years; and

(b) what measures ,are proposed to
be taken for bringing down and sta-
bilising the priceg of essential com-
modities?

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): (a)
During the current fiscal year, bet-
ween March 29, 1980 and January 24,
1981, the Wholesale Price Index in-
creaseq by 13.3 per cent compared
with 19.5 per cent and 1.4 per cent in
the corresponding periods of 1979.8¢
and 1978-79 respectively.

(b) A number of anti-inflationary
measures have already been taken
which have helped in mederating the
inflationary pressures  during the
current year. Government iy keep-
ing the price situation under surveil-
lance ang further measures will be
taken in the light of emerging trends,

Separate Corporation for Visakha-

patnam Stee] Plant

/ *ﬁ SHRI VIREN J. SHZH: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whether Government of Andhra
Pradesh have requesteq the Central
Government for the setting up of a
separate Corporation for the Visa-
khapatnam steel project for itg effec-
tive planning and execution;

(b) it so, what are the details in
this regard;

(¢) what action Central Govern-
ment have taken in the matter; and

(d) what is the progress made so

far im the execution of the steel pro-
ject?
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